IN THE MATTER OF CORPORATE INSOLVENCY RESOLUTION PROCESS OF L&T HALOL - SHAMLAJI TOLLWAY LIMITED

CIN :U45203TN2008PLC069210
Date of commencement of CIRP: 17th July 2019

LIST OF CREDITORS
Summary as on 27th October 2021

Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2021

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)
Annexure - 4
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1 L&T Infrastructure Development Projects Limited U65993TN2001PLC0O46691 02.08.2019 8,08,80,000 | - Corporate Guarantee - - Yes - 8,08,80,000 - 8,08,80,000
TOTAL 8,08,80,000 | - - - - 8,08,80,000 - - 8,08,80,000




